
Written Answers 

bether the Prim Minister had 
to his 1 ~al 
and prepare a 

(c) if so, whe her the rep rrt ha 
already been ub01itted to the Prim 
Minister; 

(d) whetber any legislation ror 
curbing the powers of tke Governors is 
likely to be introduced; aod 

(e) if so, the main feauture 
tbereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOM AFFAIRS 
(SHRTMATI RAM DULARI SLNHA) : 
(a) and (b) No, Sir. 

(C) Does not arise. 

(d) No such proposal is prl; entJy 
under consideration of the Governml:nt. 

(e) Do s not arise. 

Appointment of Hindi Translatol's 00 

adboc o~ deputation ba i : 

3429. SHRJ RAJ KUMAR RAI : 
Will the :Minister of HOME AFFAIRS 
be 'pleased to ta te : 

(8) wheth\:r the date of initial 
appointment has been taken into consi-
deration While finalising the Cadre of 
Central Secretariat Official Language 
Service relating to Grade T. II and III 
posts by the Ministry of Home Affairs/ 
UPSC and promotions being giv n 
accordingly; 

(b) if so, whether same criteria had 
been adopted while finalising the senio-
rity in tbe abov cadre for Grade lV 
and V po ts and promotions given 
accordingly; 

(C) whether some Junior/Senior 
Hindi TransJators who were appointed 
bofore 19 Septemb r 1981 and inducted 
in the CSOL service, have become very 
junior to those translators who were 
appointed on irnil r grouDds on ad hoc 

(d) if , th re ons thereof and 
the action Governmeot prop s to ta 
to remov tbi anomaly? 

THE MIN STE OF STATE 
THE MTNISTRY OF HOMB AFF R 
(SHRT TI RAM DUL RI SIN A • 
(a) The eniority of the departmental 
candi a tes to b inducted in the ntral 
Secretaria t Offieial Language Sf.'rvice 
(Group 'A' and Group , • po t) is 
required to be dete mined in accordance 
wilh the' provi~ions made in rule 6 (1) 
to Tu1 6 (4) of the en a) Secretariat 
Official Lan u a ~e Service (Group 'A' 
and Group 'B" P t) Ruks, 19q3 pubH-
hed in Pa t II, S-.: ction 3, Sub-Sec. (i) 

of the Gaz.: tte of India on 24 9.1983 
under G R o. 696 According to 
the e provo ions, the d oartm ntal candi 
date holding Grade I and Grade II 
(Group' A ') po'; ts on regular ba j ha\'e 
been treated on -bloc senior to tho e 
appoint on ad hoc 'deputation ba i . 
However, the de rtmental candidates 
holding Grad -III (Group B) po t on 
regular basis as weJl a tho e appoin .. 
ted to such p I\ ts on ad-hoc/deputation 
basis till the da te th 1 , t departm~nta l 

candidate was appo inte 00 regul r 
ba is are t be trea t .. d ali e for the 
purpose of fixing their seniority. 

(b) Yes, Sir. 

. (c) Tbo e appo·nl.!d on ad-hoc/de-
putation basis have, as per rules, b en 
treated en-bloc junior to thos app iu. 
ted on regular ba is. 

(d) The seniority of the depart .. 
mental candidates i dueted in Grade-IV 
and Grade-V of the Centr 1 cretariat 
Official Language S rv!ce (Group 'C' 
Post ) bas been determined in accor-
danc with the provisions made in rule 
6 of the Central Secretariat Official 
Language Service (Group 'C' Posts) 
RuJ ·s. 1981, publish a in Part II, Sec-
tion 3, ub .. Sec. (i) of the Gazette or 
India on 19.9,1981 under ' SR, No. 842. 
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As per th~ afo 1;, aid provi ions, the 
departm ' Ilta l a dida tes appoint cl ()n 
regular basis hay been trea~ed en-bloc 
s nior to those appointed on deputation 
ad~hoc basis. here i no anoma Iy in 
tbese provision. . 

Soviet offer for nucl~ar power plant in 
In ia 

3430. SHRIMATI KISHORI 
SINHA: Will the P ME Ml 1 °BR 
be plea ed to s'tate : 

(a) whether Government have taken 
a final decisi 0 regarding the Soviet 
offer to et up a nuclear power· plant in 
thi country ; 

(b) if o. de tails thereof; and 

. (c) if not, the reasons for deJay in 
taking deci ion? 

THE MINISTER OF STATE IN 
TH MINISTRY OF CIENCE AND 
TE HNOLOGY AND IN THE 
D~PARTMENTS OF OCEAN DEVE .. 
LOPMENT, ATOMIC ENERGY , 
SPACE AND ELECTRONICS (SHRI 
S 1 RAJ V. PATIL):(a) No, Sir. 

(b) Does not arise. 

(c) Discussions OIl the off~r are 
contin uing with th(' Soviet authorities 
within the ov ral framework of Indo-

oviet collabora lion. 

1 nJproyment xpansfon in elertronics 
~ectQr . 

3431. SHRIMATI KlS ORI 
S NHA: Will the PRIME MJNISTER 
be pleased to state: 

(a) whether Government expect 
large scale expansion of employment 
o pportunities in the electronics sector 
foHowing the new electronics policy; 

(b) jf SOt estimates thereof; and 

(c) wheth r large sea 10 expansion 
. o f traIniog facilities are being provided 

for this purpose? . 

THE MI NISTER OF STATE IN 
'THE MIN ISTRY OF SCIBNCE AND 
TBCHNOLOGY AND · IN THB 
DEPA TMENTS OF OCEAN D.EVS-
LOPMENT, ATOMIC ENBRGY. 
SPACB AND ELECTRONICS (SHRI " . SHIVRAJ V. PATIL): (a) Yes, Su. 

(b) Based on an anticipated pro. • 
ductivHy of Rs. 2 lakhs per person/ year 
by 1989·90, it is estimated that arouad 
3 to 4 Jakhs of add; tional man-power 
requirement would et genera ted by the 
teqnioal year (1989-90) o f the Seventh 

ive Year Plan to achieve the antici~a­
ted terminal year production of around 
Rs. 10,000 crores. 

(c) Tbe various initia tives, s tel" 
aod p rogrammes being under taken in 
the area of manpOW(!f developmen t were 
announced in Parliamwnt on March 21. 
1985, as part of the Integrated Policy 
Measures on Efcclronics. 

Development of anc'ent buddbi t centres 

3432. SHRI LALITESHWAR. SHAHI: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pI ased t o state . 

(a) whether several places like Gaya , 
Rajgir, Naianda, Vaisbali. Lauriya . 
Sarnath etc . have immense PQ ten tia lity 
of attracting Buddhist touris ts from 
foreign countries particula rly Sopth .. 
East and Far East countries a nd thereby 
a Iso sln!ngthening our cultural and 
economic ties with those coun t ries; 

(b) whether hi~ mlDlstry have 
drawn up any pJan to deve lop tbe 
afore ~aid and other tourist places by 
linking them witb good roads and provi .. 
ding botel facilities; and 

(c) if so, the details o f p lan? 

THE MTNISTER OF STATE IN 
THE MINJSTRY OF TOU.R.ISM AND 
CIVIL AVIATION (SHRI ASHQK 
GEliLOT) : (a) to () odgaya . Rajgir, 
VaishaIi, Nalanda, LauriY8. Saroath 
near Banar s have been identified by 
the D epa rtment in consulta t ion with th 
State Gov roment for phased develol''' 
ment b>: the combined resource of ttl 




